CAUSE LIST 08.08.2017

S.NO | NAME OF MEDIATOR'S | TYPE OF CASE & NO.WITH | NAME OF PETITIONER'S NAME OF RESPONDEN'T
- TITLE OF CASE ADVOCATE'S ADVOCATE'S
1ySMT. SUMAN S.B. CRIMINAL MISC. MR. CS KOTWANI MR. MS PANWAR PP
PET. NO. 1986/2017 DILIP
PORWAL KUMAR LAMBA & ANR. MR. RAJIV
V/S STATE & ANR. MR. PANKAJ
CONNECTED WITH CHOUDHARY
PET. NO. 1814/2017 DILIP
KUMAR LAMBA & ANR. MR. DHIRENDRA SINGH.
V/S STATE & ANR.
21SH. PRASHANT S.B. CFANO. 172/2013 |MR. VISHAL SINGHAL |MR. SURENDRA
KUMAR SHARMA |DEVILAL & ORS. V/8S THANVI
MANOHAR LAL &
ORS.
3| SH. GOPALRAJ D.B. CMANO. MR. NARESH SINGH |MR. SUSHIL
KALLA 2203/2016 SMT. RANI |ON BEHALF OF MR. | SOLANKI
KAUR V/S DARSHAN |RAKESH ARORA
SINGH & ANR.

SH. FARZAND ALI

S.B. CRIMINAL MISC.
PET. NO. 1665/2017
SAFI MOHD. V/S
PRAVEEN BANO &
ORS.

MR. MS SHEIKH

MR. KK RAWAL PP

SH. HARISH
PUROHIT

S.B. CRIMINAL MISC.
PET. NO. 3763/2016
SANJIV GAUTAM V/S
SANJEEV GAUTAM
V/S SMT. JYOTI
TRIVEDI

MR. VIVEK SHRIMALI

MR. BHARAT
SHRIMALI

SMT. DR.
PRATISTHA DAVE

SB CRIMINAL MISC.
PET. NO. 2337/2016
VIMLA DEVI & ANR
V/S STATE & ANR

MR. BR CHAHAR

MR. KK RAWEL

Smt. Suman Porwal

SB CVIL TRANSFER
APPEAL NO. 155/2016
SMT ANIMA YADAV
V/S RAJKUMAR

Mr. KUSHAL GAUTAM

H
i

Mr. INDERJEET
YADAV

Smt. Suman Porwal

SB CRIMINAL MISC.
PET. NO. 1167/2013
MANOHAR LAL & ANR
V/S STATE & ANR

Mr.SUMER SINGH

Mr. VS RAJPUROHIT

Smt.DR. PARMILA
ACHARYA

SB CRIMINAL MISC.
PET. NO. 3218/2015
VINAY KUMAR V/S
STATE & ANR

MR. RS GILL

MR VS RAJPUROHIT




S.NO | NAME OF MEDIATOR'S | TYPE OF CASE & NO.WITH NAME OF PETITIONER'S NAME OF RESPONDEN'T
TITLE OF CASE ADVOCATE'S ADVOCATE'S
10{SH. PARSHANT DB CIVIL MISC. MR. ANURAG SHUKLA {MR. NIKHIL
SHARMA APPEAL NO. 1557/2016 DUNGAWAT
SHAILENDRA JAIN V/S
SMT HANSA JAIN
CAUSE LIST 09.08.2017
S.NO | NAME OF MEDIATOR'S | TYPE OF CASE & NO.WITH | NAME OF PETITIONER'S NAME OF RESPONDEN'T
TITLE OF CASE ADVOCATE'S ADVOCATE'S
1{MR. AKLAVYA SB CRIMINAL REVISION |MR. PK. MATHUR MR. RK BOHRA, PP
BHANSALI PET. NO. 1141/2016 SUNIL
SAGELA V/S STATE OF MR. ANIRUDH SINGH
RAJ. & ORS.
2|MR. BASANT RAJ |S.B CIVIL TRANSFER |MR. BHARAT MR. J.V.S. DEORA
BHANDARI APPEAL NO. 8/2017 DEVASHI
ANJU SHARMA V/S
SUBHASH SHARMA
3|SMT. SUMAN SB CRIMINAL MISC. MR. RS MR. SS JODHA
PORWAL PET. NO. 975/20150OM |CHOUDHARY
KANWAR V/S STATE &
ANR
Ha&g
3%;”
TS, U5 3t dar wiftesor
SR
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